BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA.
O.A NO. 71/2024/EZ

Date:08.10.2025 ADDL.GOVT.ADVOCATE

Wildlife Society of Orissa ...... APPLICANT
-VERSUS-
State of Odisha and others ...... RESPONDENTS.
INDEX
SI. No. Description of documents. Annexures | Pages
1. Affidavit of the State Respondents
No. 1 to 6 in reply to the rejoinder 1-8
dtd. 23.01.2025.
2. Copy of the Notification of A/5
Satkosia Gorge as Ramsar. 9-10
3. Copy of the online booking ticket B/5
for the Satkosia Sand Resort, 11-12
Badmul during 2016-17
4, Copy of the resolution dtd.
30.10.2015 and 01.11.2025 of
Muduligadia EDC on conservation /5 18
and protection of forest and
wildlife.
~ N
sl =
Cuttack (SANJIB SWAIN)




BEFO NATFTONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA.

O.A NO. 71/2024/EZ
Wildlife Society of Orissa ...... Applicant
-VERSUS-
State of Odisha and others ...... Respondents.

AFFIDAVIT OF THE STATE RESPONDENT NO. 1to 6
IN REPLY TO THE REJOINDER DTD. 23.01.2025.

I, Sri Amareshnath Pradhan, aged about 54 years,
son of Sri Loknath Pradhan, at present working as
Divisional Forest Officer, Mahanadi Wildlife Division,
Nayagarh, do hereby solemnly affirm and state as

follows:-

1. That, I am the DFO, Mahanadi Wildlife Division,
Nayagarh and Respondent No.5 in the aforesaid
Original Application and I have been duly authorized
by Opp. Party Nos.1,2,3.4 & 6 to swear this affidavit
for and on their behalf.

2 That the averments made in Para-1 of the
Rejoinder needs no reply from the answering

Opp.Parties.
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3. That in reply to the averments made in Para-2 of
the Rejoinder it is humbly submitted that it is a fact that
as per minutes of the meeting taken on Eco-tourism
under chairmanship of Addl. Chief Secretary, Forest &
Environment Department, Govt. of Odisha held on
26.06.2016, the ecotourism site at Badmul was
developed. The site was selected inside Ecotourism
zone as per approved Tiger Conservation Plan (TCP). In
order to attract tourists to the eco-tour destination, it was

named as ‘Satkosia Sands Resorts, Badmul’.

4. That in reply to the averments made in Para-3 of
the Rejoinder it is humbly submitted that it is not a fact
that pitching of tents in small patch on the river bed was
wilfully omitted rather it is to submit that temporary eco
friendly portable tents are being erected for 3-4 months
of the year i.e. from mid November to February on the

sand bed of the river on small patch adjoining to river
bank.

5 That in reply to the averments made in Para-4 of
the Rejoinder it is humbly submitted that Satkosia
Gorge was declared as “Ramsar sites” during the year
2021 i.e. on 12. 10.2021, but the ecotourism destination
developed at Badmul since the year 2016-17 and the
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structures at Ecotourism site are existing well before

declaration of Ramsar Site.

Copy of the Notification of Satkosia Gorge as
Ramsar and copy of the online booking ticket for
the Satkosia Sand Resort, Badmul during 2016-17

are annexed herewith as Annexures-A/5 & B/5

respectively.

6. That in reply to the averments made in Para-5 of
the Rejoinder it is humbly submitted that the National
Tiger Conservation Authority (NTCA) of India, a
statutory body under Govt. of India has approved the
Tiger Conservation Plan Satkosia Tiger Reserve.
Basing on the approved TCP, carrying capacity and
footfall numbers of tourist in Tiger Reserve, the tourism

activity is being carried out.

T That in reply to the averments made in Para-6 of
the Rejoinder it is humbly submitted that it is not a fact
that the seasonal portable eco-tents and the dining hall
are located inside river rather these are located on the
sand bed of the river adjoining to river bank for only 3-4
months. Further it is to submit that the materials used to
erect the eco friendly cottages are made up of cotton and
flooring is done using mud and cow dung only. The
dining hall made up of thatches and bamboo materials
with mud flooring. The games played by the tourists

are being done in regulated manner and not allowed
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during night. No music is allowed by any tourists at

destination.

8. That in reply to the averments made in Para-7 of
the Rejoinder it is humbly submitted that it is not a fact
that the peak tourism season of the site is 6-7 months.
Infact from mid November to end of January month
rush of tourism activities experienced which is peak
season of tourists somehow extended up to month of
February. During that period staffs are deployed to
regulate tourism activities and create awareness among
the wvisitors. Local communities are providing
hospitality and creating awareness among the tourists to

protect the nature and its surrounding.

9.  That the averments made in Para-8 of the
Rejoinder are not correct and hereby denied. It is
humbly submitted that the nature tourism activities at
Satkosia Sands Resort, Badmul is not causing
disturbance to the habitat of wildlife such as Pratincoles,
Indian Skimmers and Gharials rather awareness is being
created among local communities and visitors through
ecotourism for conservation of highly endangered
species. Further the sandbars where congregation and
breeding of Indian Skimmers, Gharials observe are far
away from the ecotourism destination and protected

from anthropogenic pressure.
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10. That the averments made in Para-9 of the
Rejoinder are not correct and hereby denied. It is
humbly submitted that there is no birding from tree top
through canopy walk is done and hence there is no
question of disturbance to the nesting and roosting of

birds in the site.

11. That the averments made in Para-10 of the
Rejoinder are not correct and hereby denied. It is to
submit that folk dances are part of life of villagers living
in the villages along the river bank of the Tiger Reserve
which experience with their cultural value. The cultural
programme through folk dance with traditional folk
instruments at the ecotourism site is creating awareness

among the tourists about conservation of forest and
wildlife.

12. That the averments made in Para-11 of the
Rejoinder are not correct and hereby denied. It is
humbly submitted that the carrying capacity is fixed for
entire Tiger Reserve and the site in question is inside the
Tiger Reserve. The footfall of tourists is well within the

carrying capacity of the Tiger Reserve.

13.  That the averments made in Para-12 of the
Rejoinder are not correct and hereby denied. It is
humbly submitted that there is no river cruise taken up

inside the gorge area as mentioned by the applicant.
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14. That the averments made in Para-13 of the
Rejoinder are not correct and hereby denied. It is
humbly submitted that for conservation of wetland and
Tiger Reserve, awareness activities such as meetings,
rallies involving local people, PRI members, students,
NGOs are being taken up including protection and

conservation measures throughout the year.

15. That the averments made in Para-14 of the
Rejoinder are not correct and hereby denied. It is
humbly submitted that the ecotourism site (Satkosia
Sand Resort) at Badmul providing alternate livelihood
support to the local people without any disturbance to
ecosystem. The activities carried out in ecotourism site
are non-disturbing to wild life and their habitat rather
the local communities are actively involved in
protection and conservation of wildlife. The resolution
of the Eco Development Committee (EDC)  dtd.
30.10.2015 and 01.11.2015 regarding protection and
conservation of forest and wild life is annexed

herewith as Annexure-C/5 series.

16. That the averments made in Para-15 of the
Rejoinder are not correct and hereby denied. It is
humbly submitted that there is no birding from tree top
through canopy walk is done. The ecofriendly lower
hanging bridge for tourist is not meant for bird

watching. Rather bird watching for tourist is carried out
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by local guide in nearby village areas. The visitors are
facilitated through boating to experience the wilderness
of nature without any disturbance to wild life and their
habitat in the ecotourism zone following all due

statutory provisions.

17. That the averments made in Para-16 of the
Rejoinder are not correct and hereby denied. It is
humbly submitted that there is no violation of Wetland
Management Rules and Guideline for Ecotourism in the

Protected Areas has been made.

18. That the averments made in Para-17 of the
Rejoinder are not correct and hereby denied. It is
humbly submitted that all the fire safety precautionary
measures are being taken up like hands on training on
fire safety to all the community members, awareness
among visitors, providing fire extinguisher in each tent.
Furthermore, only solar power is used instead of

electricity in the tents which is also eco-friendly.

19.  That the contents in Para-18 of the Rejoinder are
wrong and the brochure mentioned in the point no. 18 of
Annexure-2 is not related to “Satkosia Sands Resort,

Badmul” the ecotourism site in this case.
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20. That, this deponent also crave leave of this
Hon’ble Court to file a further affidavit or affidavits if

the situation so warrants.

21.  That the facts stated above are true to the best of

my knowledge, belief and based on official records.

Identified by : e
Frrotarbeotty Pasiveg
14 9"” DEPONENT —
= - Divisional Forests Officer
ddl. Govt. Advocate Mahanadi Wildlife Division
Nayagarh
CERTIFICATE
Certified that the cartridge papers are not
available.
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From |
Sri Ananta Vijaya Patnaik, OAS(SAG)

Additional Secretary to Govt.

To
The DFO, Satkosia Wildlife Division, Angul
Sub: - Designation of Satakosia Gorge as a Ramsar site -regarding

Sir,

In inviting a reference to the aforesaid subject, | am L 'j’
Satakosia Gorge has been designated as a Ramsar site by the Ra : :
Wetlands on 12.10.2021. A copy of the certificate issued by the Ramsar Secretanat is

enclosed.

This 1s for your information and necessary action.

Yours faithfully,
V/ ) V‘B
G
Additional Secretary to Govt.
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Ccavenue Order No':
Ip-Address : :

bl

Booked OnDt- 19-11-2016

Your Order Number is ; 105138097173
203.197.123.2

Booking Ref. No : CBML01572
Lead Visitor : MR RANA DAS (Mob. No. 970405881 5)
Entry Date : 19-Nov-2016 (12 Noon)

Enlry Time - Exit Time

Booking Date - 12-Nov-2016 |

Exit Date : 20-Nov-2016

Booking Ref. No : CBML0O1572

. Lead Visitor | MR RANA DAS (Mob. No 920405881 5)
© Entry Date : 19-Nov-2016 (12 Noon)

Entry Time

Entry Point : Exit Point Entry Point

Adult (No.s) Child {Na.s). | Adult (No.s):

No of Vei?l.’f‘.’r['.] , i No of Vehicle(s) :

Vehicie Registration No.(s) + Vehicle Registration No.(s)
Checked By

Powered By : Orisys Infoiech Py Lid.
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4
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Nayagarh

Booking Date  17-Moy

Booking Number : CBMLO1572 Booking Date : 12-Nov-2016
Ticket Barcode : e B .
Booking Details : Tour Details :
Name : MR RANA DAS Destination : Satkosia Sands Resort (Badmul)
Email ID : rana.das@tatasteel.com Location : Badmul
Maobile No : 9204058815 Accomodlation Type : Swiss Cotton Tent Cottages
FLAT NO. 301, TOWER NO. 5, 2-1
, ’ ESTATE, KALARAHANGA, NEAR , i :
Address : PATIA BIG BAZAAR, Check In Date : 19-Nov-2016 (12 Noon)
BHUBANESWAR
Identity Proof : DRIVING LICENCE Check Qut Date ; 20-Nov-2016 (10 AM)
Driving Licence No : JH-05/1995/0109616
No. Of Members : 2
Visitors Details;
Full Name Age Gender  Identity Proof Identity Details Category Entry Fee
JH-
MR RANA DAS 45 MALE DRIVING LICENCE 05/1995/0109616 GENERAL Rs. 80.00
JH-
MRS KEYA DAS 39 FEMALE DRIVING LICENCE 05/2008/0001259 GENERAL Rs. 80.00
Allotted Rooms :
SCT-SUI-DB-1 Double Bedded
Price Details ;
Acc. At Acc. Type v sted Price /D ay Total Frice For ¢ day
Double Bedded
Badmul (Non A/C) 1 Suite Rs.2000.00 (Per Suite) Rs. 2,000 00
(At Swiss Cotton Tent Cottages)
Total Accommodation Price : RS, 2,000.00
Entry Fee for 2 visitors : Rs. 160.00
Transaction Charges Rs. 200.00
Taxes : Rs. 210.00
Grand Total : Rg. 2,57000
Customer Copy ; Office Copy
ENTRY TICKET e o ENTRY TICKET = 5
# % ¥ Satkosia Sands Resort (Badmul) fj:: H & \ Satkosia Sands Resort (Badmul) L,:
ke . rﬁ, Total No Of Visitor - 2 l’,ﬁk#ffg[ Total No OF Visitor . 2

UTG

Exit Date : 20-Nov-2016

Exit Time :
Exit Paint
Child (No.s):

Checked By

Powered By - Orisys Infotech Pyt Lid.
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Ccavenue Order No ;
Ip Address :
Booking Number :

Ticket Barcode ;
Booking Details :

Name :
Email ID :
Mobile No :

Address :

Identity Proof :
Pan Card No :
No. Of Members :

Visitors Details :
Full Name

MR ANJAN PATNAIK
MR PARTHA SENGUPTA

MR KALYAN CHOTTOROY
MR MEHUL RATHOD
MR ISMITH SINGH SETHI

Allotted Rooms :
ADC-AC-SUI-ADC-1
ADC-AC-SUI-ADC-2
ADC-AC-SUI-ADC-3

Price Details :

Age
46
46
46

36

40

Booked Qn Dt - 12-11-2016

Your Order Number is : 105137767781

115.250.112.75
CBMLO7559

[

MR ANJAN PATNAIK
anjanpatnaik@gmail.com
9853010822

PLOT NO. 18/22 SEC 11, CDA
CUTTACK

PAN CARD

AANPP5396D

5
Gender  Identity Proof
MALE PAN CARD
MALE DRIVING LICENCE
MALE PAN CARD
MALE DRIVING LICENCE
MALE PAN CARD

A(.". Deluxe Cottage
AC Deluxe Cottage
AC Deluxe Cottage

Beoking Date: 12-Nov-2016

i
i

Tour Details :

Satkosia Sands Resort (Badmul)
Badmul
AC Deluxe Cottage

Destination :
Location :

Accomodation Type :
Check In Date : 18-Nov-2016 (12 Noon)

Check Out Date : 20-Nov-2016 (10 AM)

Identity Details Category Entry Fee

AANPP5396D GENERAL Rs. 120.00
GJ15/006387/08 GENERAL Rs. 120.00
AATPCOBOSE GENERAL Rs. 120.00
((J)SR{ 9080045403  GENERAL Rs. 120.00
ACXPS7570A GENERAL Rs. 120.00

Acc. At fce. Type Otv. Seiocted it ) 4l Price Far 2 days
AC Deluxe Cottage
Badmul (A/C) 3 Suite R5.3000.00 (Per Suite) Rs 18,000.00
(At AC Deluxe Cottage)
Total Accommodation Price . Rs. 18,000.00
Entry Fee for 5 visitors Rs. 600.00
Transaction Charges Rs. 1,800.00
Taxes Rs. 1,890.00
Grand Total - K5, 22,29000
Customer Copy : Office Copy
ENTRY TICKET . i ENTRY TICKET G
Satkosia Sands Resort (Badmul) [‘,,:’ ' i Satkosia Sands Resort (Badmul) f#ﬁ

Booking Ref. No : CEML01559

Tolal No Of Visitor - § ;
Booking Date 12-Nov-2016 | Beooking

Lead Visitar - MR ANJAN PATNAIK {Mob. No. :9853010822)

Entry Date * 18-Nov-2016 (12 Noon)

Entry Time :

Entry Point

Adult (No.s):

No of Vehicie(s)

Vehicle Registration No.(s)

Powered By : Orisys Infotech Pvt, Lid.

Exit Date : 20-Nov-2016

Exit Time
Exit Point
Child (No s}

Checked By

¢ Entry Date 18-Nov-2016 (12 Naon)

Total No Of Visitor * 5

Booking Date * 12-Nov-2014
Lead Visitor - MR ANJAN PATNAIK (Mob. Mo 9553010822)
Exit Date : 20-Nov-2016

Ref No . CBMLO1559

Entry Ture Exit Time
1 Enlry Paint Exit Point
! Adult (Ng.s) Child (No.s)

. No of Vehicle(s)

1 Vehicie Registration No (s)

£STED
COPY ATTEST‘? (\Q%Lﬁh

Checked By
Powered By : Orisys Inlutech Pvt. Ltd.
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ANNEXURE-C/S™
ANNERURE" S

.

Resolution-1

Place- Muduligadia
Date- 30.10.2015
On request of Forest staff of Mahanadi Wildlife Division, Nayagarh a
general body meeting was conducted on 30.10.2015 at about 7.00 PM at
Muduligadia village Mandap with the villagers. On the said meeting Sri Benudhar
Behera, Range Officer, Chhamundia WL Range had praised over the meeting and
Sri Bijay Kumar Mishra, Dy. Ranger, Sri Golak Bihari Behera, Forester, Smt.
Gayatri Parida, FG are also present. The forest staffs were discussed elaborately
about the protection of sanctuary and wildlife nearby the village and request to
create an Eco-Development Committee in their village. After such discussion a
proposal had been placed by the villagers to create an Eco-Development

Committee (EDC) in their village with the following duties:-

1. Protection of forests and wildlife.

2. Protection of forest from fire.

3. Provide information to the local forest staff if any mishap occurred inside
forest area.

4. The villagers have assured to the forest staff to be in co-operation with ali

forest activities in each and every time and decided to create an EDC in

this village.

There after forest staff provided a clear procedure about creation and
function of EDC to the villagers and the following proposals were presented

before the committee and the same wereunanimously approved by the villagers.

Proposals:1- Naming of the EDC (Eco Development Committee)

(Wer iy Ngh
sivisional Fopest Officer

mahanaa Wildlife Division
Nayagarh
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Proposal:-2- For constitution of the EDC (Eco Development Committee)
a general committee will be constituted in the village
consisting with two members from each family (one male

&one female).

Proposal:-3- For the functioning of the EDC (Eco Development
Committee) an executive body committee will be
constituted having 11 members.

Proposal:-4- A joint account will be opened in any recognised bank for
the Eco Development Committee (EDC).

Finally, the meeting was ended with vote of thanks
to the chair.

The copy of the above resolution submitted to the DFO, Mahanadi

Wildlife Division, Nayagarh with a request for registration of the Eco

Development Committee (EDC).

Sumanta Das Sd/- Sumanta Das
Bansidhar Biswal Sd/- Bansidhar Biswal
Susant Das Sd/- Susant Das

Prakash Das Sd/- Prakash Das
Sureshan Nayak Sd/- Sureshan Nayak
Ramesh Das Sd/- Ramesh Das

Bijay Nayak | Sd/- Bijay Nayak
Madhusudan Nayak Sd/-Madhusudan Nayak
Manoj kumar Biswal Sd/-Manoj kumar Biswal
Digambar Nayak Sd/- Digambar Nayak
Gyanaranjan Behera Sd/-Gyanaranjan Behera
Purnachandra Behera Sd/- Purnachandra Behera
Manas Kumar Pradhan Sd/- Manas Kumar Pradhan
Purna Chandra Nayak Sd/- Purna Chandra Nayak
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Amulya Das
Santosh Das
Kabita Das
Rabindra Das

Hiramani Das

Sanju Das
Sumati Das
Panchanana Das
Asanti Das
Kamala Das
Purostam Das
Basant Das
Sanjulatasahoo
Ritanjali Behera
Nisamani Behera
Sudarsan Behera
Manjulata Behera
Panchei Behera
Parabasi Behera
Chhaya Biswal
Jharana Biswal
Sailabala Nayak
Jagat Nayak
Umamani Nayak

Sd/- Amulya Das

Sd/- Santosh Das

Sd/- Kabita Das

LTI of Rabindra Das
Sd/- Hiramani Das
Sd/- Sanju Das

Sd/- Sumati Das

Sd/- Panchanana Das
Sd/- Asanti Das

Sd/- Kamala Das

LTI of Purostam Das
Sd/- Basant Das

Sd/- Sanjulatasahoo
Sd/- Ritanjali Behera
Sd/- Nisamani Behera
Sd/- Sudarsan Behera
Sd/- Manjulata Behera
LTI of Panchei Behera
LTI of Parabasi Behera
LTI of Chhaya Biswal
Sd/- Jharana Biswal
Sd/- Sailabala Nayak
Sd/- Jagat Nayak

Sd/- Umamani Nayak

QKQJVQ {”“W\blv\ﬁ*ﬁp rRUE COPY ATTESTED
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Pratima Pradhan

Bijay Nayak
Rebati Nayak
Sarojini Nayak
Sebati Biswal
Banita Nayak
Sarojini Nayak
Pramod Behera

Nisamani Behera

?/g&\sg tronsfod N?ﬂ

Sd/- Pratima Pradhan
Sd/- Bijay Nayak
Sd/- Rebati Nayak
Sd/- Sarojini Nayak
Sd/- Sebati Biswal
Sd/- Banita Nayak
Sd/- Sarojini Nayak

Sd/-30.10.2015
Forest Range Officer
Chhamundia W.L.Range

S

Chhamundia

d/- 30.10.2015
Forester

Chhamundia Section

S

d/- 30.10.2015

Gayatri Parida, F.G
Muduligadia Beat

rRYE COPY ATTESTED

H lslo'-morest fficer

Mahanam

N

wildlife Divi
ayagarh




¥ =

Resolution-2

On dated 1.11.2015, at 7 PM a Gramsabha was conducted in Muduligadia
village at the village Mandap in presence of all villagers. The Range Officer,
Chhamundia WL Range, Sri Benudhar Behera, Sri Golak Bihari Behera, Forester

& Smt. Gayatri Parida, FG were present in the said meeting.

As per decision of villagers & in presence of RO, Chhamundia WL Range
Sri Sumanta Das was elected as President, Sri Golak Bihari Behera, Forester as
Secretary & Sri Purna Chandra Nayak as Cashier & the following persons

wereelected as members of Gram Sabha.

As per decision of the RO, Chhamundia WL Range &the Gram Sabha, a
joint Account by name of the President & Secretary of Maa Satabhauni Eco
Development Committece, Muduligadia will be opened in the Indian Bank,
Belapada Patna Branch & Rs. 500/- (Five Hundred) to be deposited in the said
account. A discussion was made for the protection offorest & wildlife from fire &
poaching& to maintain the “Satkosia Sands Resort” in cooperation of the EDC

members.

At the end of the meeting the President, Maa Satabhauni EDC conveyed
thanks to all the members and wished bright future of the Eco- Development

Committee.
Sd/-
Sumanta Das (President) Gyanaranjan Behera
Amulya Nayak
Sd/- Sebati Biswal
Forest Range Officer Manjulata Behera
Chhamundia WL Range Tuni Biswal
Chhamundia Manoj kumar Biswal
Susant Das
Sd/- Prakash Das
Forester Manas kumar Pradhan
Chhamundia Section Banita Nayak
Madhusudan Nayak
Sd/- Dibakar Nayak
Gayatri Parida, FG Ramesh Das
Muduligadia Beat
01.11.2015 0
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Purnachandra Behera

Purnachandra Behera

Bikash ku. Nayak
Bansidhar Biswal
Ananta Nayak
Suna Nayak
Gitanjali Dalbehera
Binita Nayak
Sailabala Nayak
Umarani Nayak
Purnachandranayak
Bijay Nayak
Rebati Nayak
Pratima Pradhan
Usa Biswal
Jharana Biswal
Sibaji Biswal
Anjali Khatua
Sanjulata Sahu
Bamana Behera
Suresana Nayak
Pramod Behera
Nisamani Behera
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